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grfee ¥ THfAT
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H. 2146] 7% Reeht, ggeafaar, 75 15, 2025399 25, 1947
No. 2146] NEW DELHI, THURSDAY, MAY 15, 2025/VAISAKHA 25, 1947
qEF TREEH i ST A

7% faeef, 15 6, 2025

FT.IT. 2196(3).—F7= T TLHIT 7, TS TASTHN AT IH, 1956 (1956 FT 48) (e TaH o
THET 3 ATETTHAT FgT AT &) T 1T 3F shl ITLTT (1) F Tel ST T T AT TLHE 6 & TAed
T TSN FATAT T ATELAAT FEAT AT, 428 T 23/01/2025, ST AT 3 TSI, SHTLTIT, AT
I, @ve 3, IuEe (i) H warriora it 7 ofF, g gex v wex & fafeer orer & NH146 & f.d1. 93.375 &
.71.96.57 T & WL TSHN & HHIT (FATETHA / T AT & a4, AMQ), AT, Tae 3T T
& ToTT 39 ATEEEAT | IUTEE T =T ° AHEE 0 7 ST19 Fed & (0 e il S0 At ofF ;

S ITH ATALAAT T AL I ATTHAT T g7 3F =l UL (3) F 7efi= ari@ "30/01/2025 "
T " AT ST T S| E1 H TR R T o
STeTeh FETH TTTErT<T 1 &7 3T % dgd 1A% AT 96 g% &, ore 9% fo=me 3 1 & i saer

T = T Rae fBFar @,

3209 G1/2025 @)
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T FqeAH ITTARTE 7 3 SATATHIH T 97T 39 i STLTT (1) F ATEL H, Feg 1T TERTE FI TN
fe & e;

A A, Feald TLHIT, TETH TR T I IS TTH &1 S 9 ST I ATAHIH T g 37
T ITLTT (1) BT T& ATRAT T TN Fd U, T TTTUT FIAT ¢ 196 Sh SAJAT § (AT I FT [di<h
TS o o0 379 33T ST =10

ST T, eI LT, S ATATAH AT 7T 3T AT ST (2) F SATHLOT § T HATIUT FAT § o

TH ATAGEAT o TSI § THTAF T, I AqqAT | A i aft fAeet & g grae areafeas s 8
Fea T g § Afgd gr Srus |

ERCR
Teg g9 To & fafeem forer & NH146 ¥ .11, 93.375 & f.91.96.57 & forw s Y St a1t /=1
Afed AT HLAAT ed fHawo|
ST FT ATH; HET TS0 St &1 9 fafeen
EALED ER MRS A T &R || g & T || S T e e Raag
e (FRIATH) sriRRaT T
1 2 3 4 5 6

AT HT AT IaT

e T ATH: TTHAT

1 100/1/3 frsft IR 0.42| st fog =
RUERIE

2 100/4/1 fsft e 0.2|[F=ATEE T gFHiEg

3 100/4/2/2 frsft IR 0.025|[ &g ATETfeRT T
T THAT e
EREICIRCEER A ]
REEIES

4 100/4/2/3 BEL ferfera 0.06|[7 T TTareaT,
2T AT X
REERIE

5 100/4/2/4 st IR R ESRIGERE]
T TR

6 100/4/2/5 BEil it 0.025|[F &g ATt T
T THAT GLETF
EREICIRCEER Al
TTIATA

7 100/5/1 BEil it 0.025|[FF &L T JH=E

8 100/5/2/1/1 st it 0.06 [T T T
THTL
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3

9

100/5/2/1/2

0.025

HATG AT T IHHS

10

100/5/2/2

0.03

TSR AT T

11

101/1/1

0.32

TTEATEg T
FATEE, T T
FeAfEE, TEErs T
FATHE, FETATETE
T FfEE,
FIAAATS aaT
A

12

101/2

0.502

(STTET) TeaTRT
T QTR

13

102/1

0.03

EEEIERERTI

14

148

1.203

(STTEThTT) HeTaer
TTE QTTEh T

15

149

0.972

(STTEThTT) HeTaer
TTE QTTEh T

16

150

1.242

(STTEThTT) Heaaer
TTET STTER T

17

152

0.088

(ST eaTRer
QT QT

18

153

0.04

(ST eaTRer
QT QT

19

155

0.031

(ST eaTRer
QT QT

20

167/3

0.18

HATALHTL T
LA, AT T
YA, 57T T
AT, AEETS
T GLIFAR

21

168/1/1

0.18

HATALHTE T
LA, AT T
YA, 57T T
HLITLHTE, HIEAATE
T GLFAR

22

168/1/2

0.18

THFLUAE T
SHE ffg
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23 169/1/1 REl e 0.17|[fT e 1=
ELEEIEES

24 169/1/2 frsft [GIEE] 0.45|[FFHN=T AT FaT
YTHT

25 169/1/3 sft [GIKES 0.35|[qA e FHTT T
GIRSRM SIS

26 171/1 TR ATTITE 0.209)||(STTerhTT) Feaa=er
T TR

27 172/1 TR ATTITE 0.039)||(eTTerehTar) Teasaer
AEq

28 172/2/1 st IR 0.35|[=% T THTETE

29 172/2/2 forft it 0.36|[T@d g T TR

30 173/2/1 Asft 1] 0.08|[FeTTer T JT

31 173/2/2 GEil (ilikl 0.025|[@re1fiE T THiE,
SECBIEERE
THTEE, T IO
THTHE, T T
TR, {HATare
AT T,
FEQLATE =T
MEIEES

32 173/2/3 REL e 0.3|[FfeTfFerT T
Fliik

33 174 GECARA} I 0.31||(erTErehar) TeaTeer
T ST

34 175/1 GECARA} I 0.325||(eTTEreT) TeaTeer
T ST

35 175/2/2/2 fasf GIEE] 0.31|[FfrerTieherT T et

36 175/2/6 TCHRTLT Al 0.1||(srrrfrr) weaw=er
T AT

37 176/1 GECARA} kAl 0.66||(ermEriT) TeaTeer
T AT

38 193 GECARA} kAl 1.69||(eTTerhi) meaTaer
T AT

39 195 GECARA} kAl 0.09||(erTErehiar) TeaTeer
T AT
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40 196 T 0.836||(aTTHrehT) WeaTRer
T AT

41 197 Enl 1.2||(erTErET) HeaTEer
T AT

42 198 = 0.56||(eTTHrehTT) WeTTRer
T ATHRIT

T T ATH: FET TR

43 100 e 0.317|[3TeheT T THEATA

44 101 e 0.345||FE LA T
LEIEIE

45 129 EIEIEE] 0.34|(srrershT) weageer
9TTEreT

46 132 = 1.131||FrEmTT=T =
ECIRE

47 135 [GIKES 0.658|[7F T e

48 136 GIEE) 0.691|[FTThaTs AT
SETAT

49 137 EIESRIES 0.153||(aTTHrehTT) FeaTaer
9TTEreT

50 138 BRG] 0.345|[EITTH T FaH

51 140 G} 0.08||TeT T g

52 162 TTEdT 0.053||(errarehiar) TeaT=er
9T

53 202 BRG] 0.373|[g%1fE T grafig

54 203 TS 0.515||(STTEhTT) FeaT=er
9T

55 206 GIEE] 0.647|[FTHAIE I
SRTETY, TeaY fHg
RERLEIR]

56 276 it 0.373|[ATeThEE T
ATTARE,
RELUGERE
AT,
TEAEE T
AT RS
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57

278

RECIEdl

LIESS

0.13

(erraefr) sfow
ST Z82 2T
EINRERELERTEI
sexey fAfeem
TTETR T HEaT

58

279

0.108

(erraefr) sfow
ST Z82 2T
EINRERELERTEI
ey fAfRem
TTETR T HEaT

59

295

0.175

ERIEERE]
T ST, THArEE
KEEIEGES
HEIREA]
argfEe, getars T

60

296

0.075

61

300

0.363

62

301

0.108

63

302

0.153

64

304

0.142
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65 305

0.13

66 309

0.407

67 310

0.021

68 311

0.197

SEIRIELAE ,
PEiEIRERIEEIL]
at, FAEA o 49T

g at

69 312

0.07

ShieTET T qehie

312/2

70 312

0.045

@ T aehie

312/3

71 312

0.06

T T i @v
312/1

72 314

0.251

AT ofT TremReT S
EEEEIERED
Sreeter agaT
IREIRELEE]

73 318

0.075

EERRES
FATIATLTT

74 319

0.042

EEpic
FATIHTLTIT

75 325

0.186

LT T
FATIATLTT

76 330

0.229

[REIEFC]
[EEEERIEHE]
AfFafHE T
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ALITRE,
TS
SRS CIEIE
a7 <feafeg

77

337/1/1

0.008

T Tl Ta T FATT
T

78

337/1/2

0.008

ST e
A

79

337/2/1

0.008

FHA T T HATT
T

80

337/2/3

0.009

TTAT Tl T T AT
T

81

338

0.043

T g T e
g, afer T A
e, afeer
e g, it o=
ared fiig

82

339

0.054

e T T,
Tfaes I a,
FATHT AT aaT
TAH

83

340

0.032

qeq T T AT,

Hed T I AT

lkikd

84

341

0.021

qeq T T AT,
SEACREREEIC]
e

85

342

0.022

Trererer FAT T T
TTELATH

86

343

0.022

gl 9o d<10H,

Tfavs I T,
SHLLT FAT T

87

374

0.022

(ST TeaTRer
9T

88

375

0.075

(ST eawRer
9T

89

376

0.02

ST T FFEAT TAT
STTETET 9TY0T AT

90

3771

0.02

ASTATT I TR
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91 46/1 et 0.51|[FFatEE T Tt

92 46/2 [GIKES 0.157|[F= T8 T Fertde

93 47 et 0.647|[ T e amea 7=
ToF T aows

94 48 = 0.131|[FeormaTs Tt
TTHA LT

95 49 it 0.055|[FrsTTTe T T

96 51 et 0.306|FsT T TTUER

97 52/1 IRIKE 0.104|[<TF T T3

08 52/2 1] 0.105|[ETTer T 7=

99 53 =T 0.186||far=r=TerrT T
RINEGS

100 54 it 0.119|[ferarmerre =
BINEGS

101 55 fifera 0.15|[fera=rzr=or T
RINEGS

102 56 it 0.122|[FeorTaTs Tt
TTHA LT

103 71 IBIEE] 0.025 3:|'r{—cr. ﬁggsrarg:qm
g

104 72 ot 0.095| |9 TEATRg T A&H
i

105 73 G} 0.044 f?laﬂ'r(‘ré:rUTg?r
PINEGS

106 96 ot 0.042|[T==T Tt s
i

107 97 A= 0.131||T& g oreT 7=
T T g

108 |98 (KiliE] 0.406|[FeeET T
THTHET

109 99 et 0.273|[==T Tt wrEE
g

e T ATH: THRTAE

110 83 SRR 0.306|(eTrrT)

111 84 EIRIEE] 0.824||(srmerT)

112 86 BRG] 0.02|[FFeTTer = Arefterrer

113 87 IR 0.035|[TLIFATT T
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114 88 fsft IR 0.042|[F=Tr T HId TeTret
115 89 feft = 0.053|[AATSTEHATE T
ESEISH

116 90 GEil [GIKES 0.064|[srrfher T Feri,
TRTEHTE
FAAE, THIAHHATT
REREEES

FATEFATE T
FAAE, AAATHTL
RERTECRILICIE
EELRTES

117 91 st IR 0.072|[Fr=TsTETE T TATTH

118 92 EEil [EIEE 0.086|[TT&HIT THTE T

119 03 farft it 0.01|[FFTEATT T

120 04 EEil it 0.120)||H=TTH T gohs

Total 28.953

[®T. . NHAI/BPL:SAG/LA41010/2020/3a/3D]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 15th May, 2025

S.0. 2196(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 428 Dated:23/01/2025 , published in the Gazette of India, Extraordinary, Part 11, Section 3, Sub-section (ii)
issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to as
the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to the
said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH-146 in the
stretch of land from Km. 93.375 to Km. 96.57 in the district of VIDISHA in the state of MADHYA PRADESH

And whereas the substance of the said notification has been published in “Nav Duniya” and “Free Press” both
dated 30/01/2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;



[$TRT [I—=vE 3(ii)] T T TSI © T 11

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-146 in the stretch of land
from Km. 93.375 to Km. 96.57 in the district of VIDISHA in the state of MADHYA PRADESH

State: MADHYA PRADESH |[District: VIDISHA
SI. No. [|Survey/Plot Number|| Type of Land [|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
1| 2 L s L 4 5 | 6

Taluk: Tyonda

Village: Barmadi

1 100/1/3 Private Irrigated 0.42|[Bhagirath Singh S/o
Durga Prasad

2 100/4/1 Private Irrigated 0.2[|Chadansingh S/o
Hukumsingh

3 100/4/2/2 Private Irrigated 0.025(|Anaroodv nabalig S/o

Maneesh Samaiya
Sanrakshak Sar Nana
Tilakachandr S/o
Raadhelaal

4 100/4/2/3 Private Irrigated 0.06(|Naveen S/o
Radheshyam, Deepak
Goyal S/o
Radheshyam

5 100/4/2/4 Private Irrigated 0.1{|Ajay Singh S/o
Hukum Singh,
Shailendra Singh S/o
Randhir Singh

6 100/4/2/5 Private Irrigated 0.025(|Anaroodv nabalig S/o
Maneesh Samaiya
Sanrakshak Sar Nana
Tilakachandr S/o

Raadhelaal

7 100/5/1 Private Irrigated 0.025(|Manoharlal S/o
Premchand

8 100/5/2/1/1 Private Irrigated 0.06|[Sakshi D/o Rajendra
Kumar

9 100/5/2/1/2 Private Irrigated 0.025|[Manoharlal S/o
Premchand

10 100/5/2/2 Private Irrigated 0.03(|Rajendra Kumar S/o
Babulal

11 101/1/1 Private Irrigated 0.32(|Bhagwan Singh S/o

Phool Singh, Raju S/o
Phool Singh, Rekha
bai D/o Phool Singh,
Kalpanabai D/o of
Phoolsingh, Komal
Bai Bewa Phool Singh

12 101/2 Government School Field 0.502||[Madhya Pradesh
Government

13 ||102/1 ||Private ||Irrigated || 0.03||Braj|a| S/o Manga
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14

148

Government

Road

1.203

Madhya Pradesh
Government

15

149

Government

Road

0.972

Madhya Pradesh
Government

16

150

Government

Road

1.242

Madhya Pradesh
Government

17

152

Government

van

0.088

Madhya Pradesh
Government

18

153

Government

Van

0.04

Madhya Pradesh
Government

19

155

Government

Road

0.031

Madhya Pradesh
Government

20

167/3

Private

Irrigated

0.18

Sunilkumar S/o
Sureshkumar, Anil
S/o Sureshkumar,
Ajay S/o
Sureshkumar,
Sahababai Bewa
Sureshkumar

21

168/1/1

Private

Irrigated

0.18

Sunilkumar S/o
Sureshkumar, Anil
S/o Sureshkumar,
Ajay S/o
Sureshkumar,
Sahababai Bewa
Sureshkumar

22

168/1/2

Private

Irrigated

0.18

Ramkaran Singh S/o
Umkar Singh

23

169/1/1

Private

Irrigated

0.17

Veersingh S/o
Umraosingh

24

169/1/2

Private

Irrigated

0.45

Sakkariya Bai Beba
Shyama

25

169/1/3

Private

Irrigated

0.35

Sunil Kumar S/o
Narayan Prasad

26

1711

Government

Charagah

0.209

Madhya Pradesh
Government

27

172/1

Government

Charagah

0.039

Madhya Pradesh
Government

28

172/2/1

Private

Irrigated

0.35

Charan S/o
Ramprasad

29

1721212

Private

Irrigated

0.36

Takhatsingh S/o
Gangaram

30

[173/2/1

||Private

|Irrigated

0.08

|Kai|ash S/o Manora

31

173/2/2

Private

Irrigated

0.025

Lallu Singh S/o Ram
Singh, Jardan Singh
S/o Ram Singh, Dayal
S/o Ramsingh,
Prakash S/o
Ramsingh, Meenawai
D/o Ramsingh,
Kasturiwai Bewa
Ramsingh

32

173/2/3

Private

Irrigated

0.3

Leelakishan S/o Phool
Singh
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33 174 Government Van 0.31{|Madhya Pradesh
Government

34 175/1 Government Van 0.325||[Madhya Pradesh
Government

35 175/2/2/2 Private Irrigated 0.31)|Leelakishan S/o
Kanchedi

36 175/2/6 Government Van 0.1||[Madhya Pradesh
Government

37 176/1 Government Van 0.66{|Madhya Pradesh
Government

38 193 Government Van 1.69||Madhya Pradesh
Government

39 195 Government Van 0.09|[Madhya Pradesh
Government

40 196 Government Van 0.836(|Madhya Pradesh
Government

41 197 Government Van 1.2||[Madhya Pradesh
Government

42 198 Government Van 0.56||[Madhya Pradesh
Government

Village: Kasba Bagrod

43 ||100 ||Private ||Irrigated || O.317||Rakesh S/o Ramvishal

44 101 Private Irrigated 0.345|(Boskumar S/o
Munshilal

45 129 Government Unirrigated 0.34{|Madhya Pradesh
Government

46 132 Private Irrigated 1.131||Shivnarayan S/o
Khubsingh

47 135 ||Private ||Irrigated I 0.658|[Rammu S/o Natthu

48 136 Private Irrigated 0.691(|Draupatibai widow
Udaybhan

49 137 Government Charagah 0.153(|Madhya Pradesh
Government

50 138 Private Irrigated 0.345||Dayaram S/o
Nandram

51 ||140 ||Private ||Irrigated || 0.08||Ashoka S/o Hariram

52 162 Government Raasta 0.053||[Madhya Pradesh
Government

53 202 Private Irrigated 0.373||Harisingh S/o Surat
Singh

54 203 Government Pathar 0.515||[Madhya Pradesh
Government

55 206 Private Irrigated 0.647(|Rambharose S/o
Jagannath, Inder
Singh S/o Jagannath

56 276 Private Irrigated 0.373|[Malaksingh S/o
Narayan Singh,
Rajesh Singh S/o
Narayan Singh,
Lakhan Singh S/o
Narayan Singh
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57

278

Government

Temple

0.13

Shriram Janaki Trust
Budhi Bagrod
Manager District
President Vidisha
Government
Organization

58

279

Government

Aabadi

0.108

Shriram Janaki Trust
Budhi Bagrod
Manager District
President Vidisha
Government
Organization

59

295

Private

Irrigated

0.175

Arunsingh S/o
Babusingh,
Arvindsingh S/o
Babusingh,
Basantsingh S/o
Babusingh,
Sudhirsingh S/o
Babusingh, Munnibai
D/o Babusingh,
Guddibai D/o
Babusingh, Gopibai
widow of Babusingh

60

296

Private

Irrigated

0.075

Inder Singh S/o
Raghunath Singh

61

300

Private

Irrigated

0.363

Mehendra Singh S/o
Raghunath Singh

62

301

Private

Irrigated

0.108

Mehendra Singh S/o
Raghunath Singh

63

302

Private

Irrigated

0.153

Vikram Singh S/o
Shri Ram Singh,
Digvijay Singh S/o
Anurag Singh, Ankit
singh S/o Anurag
Singh, Ramsakhi Bai
S/o Anurag Singh,
Munni Bai Bewa Shri
Ram Singh

64

304

Private

Irrigated

0.142

Arun Singh S/o
Babusingh, Arvind
Singh S/o Babusingh,
Basant Singh S/o
Babu Singh, Sudhir
Singh S/o Babu Singh,
Munni bai D/o Babu
Singh, Guddibai D/o
Babusingh, Gopi Bai
Bewa Babu Singh

65

305

Private

Irrigated

0.13

Inder Singh S/o
Raghunath Singh

66

309

Private

Irrigated

0.407

Shivraj Singh S/o
Raghunath Singh

67

310

Private

Irrigated

0.021

Rukhsanibi, Afsanabi,
Malkabi, Zarinabi,

Rozabi, Daughters of
Vakil Khan, Farhanbi,

Widow of Vakil Khan
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68 311

Private

Irrigated

0.197

Naseem Khan S/o
Hakim Khan,
Muvinabi, Rubinabi,
Shahnazbi, Julie Bi
D/o Hakim Khan,
Kamroon Bi Bewa
Hakim Khan

69 312

Private

Irrigated

0.07

Akilkha S/o Vakil
Kha
312/2

70 312

Private

Irrigated

0.045

Kamilkha S/o Vakil
Kha
312/3

71 312

Private

Irrigated

0.06

Pappukha S/o Vakil
Kha
312/1

72 314

Private

Irrigated

0.251

Mandir Shri
Radhakrishna Ji
Prabandhak District
Magistrate Sir District
Vidisha

73 318

Private

Irrigated

0.075

Ajay S/o
Kailashnarayan

74 319

Private

Irrigated

0.042

Ajay S/o
Kailashnarayan

75 325

Private

Irrigated

0.186

Ashoka S/o
Kailashnarayan

76 330

Private

Irrigated

0.229

Vikram Singh S/o
Shri Ram Singh,
Digvijay Singh S/o
Anurag Singh, Ankit
Singh S/o Anurag
Singh, Ramsakhibai
S/o Anurag Singh,
Munnibai Bewa Shri
Ram Singh

77 337/11

Private

Irrigated

0.008

Dali Patel W/o
Santosh Patel

78 337/1/2

Private

Irrigated

0.008

Ameesha Patel D/o
Santosh Patel

79 337/2/1

Private

Irrigated

0.008

Aman Patel S/o
Santosh Patel

80 3371213

Private

Irrigated

0.009

Dali Patel W/o
Santosh Patel

81 338

Private

Irrigated

0.043

Hemant Singh S/o
Bharat Singh, Shashi
D/o Bharat Singh,
Savita D/o Bharat
Singh, Sriti D/o
Bharat Singh

82 339

Private

Irrigated

0.054

Rahul S/o Balram,
Ravindra S/o Balram,
Vasundhara Bewa
Balram
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83 340 Private Irrigated 0.032|[Santosh S/o Mansih,
Santosh S/o Bhagwan
Singh

84 341 Private Irrigated 0.021(|Santosh S/o
Mansingh, Santosh
S/o Bhagwan

85 342 Private Irrigated 0.022|[Mithlesh Kumari W/o
Radheshyam

86 343 Private Irrigated 0.022(|Rahul S/o Balram,
Ravindra S/o Balram,
Vasundhara Bewa
Balram

87 374 Government Unirrigated 0.022||[Madhya Pradesh
Government

88 375 Government Unirrigated 0.075(|Madhya Pradesh
Government

89 376 Private Irrigated 0.02||Dr. Taruna Saxena
W/o Jagdish Sharan
Kanungo

90 377/1 Private Irrigated 0.02{|Brajlal S/o
Pranchandra

91 46/1 Private Irrigated 0.51{|Imrat Singh S/o Phool
Singh

92 46/2 Private Irrigated 0.157||Chandan Singh S/o
Phool Singh

93 47 Private Irrigated 0.647(|Puran Singh Yadav
S/o Halke Urf Halkai

94 48 Private Irrigated 0.131{|Krishnabai W/o
Ramcharan

95 49 Private Irrigated 0.055||Brajlal S/o
Pranchandra

96 51 Private Irrigated 0.306(|Brajlal S/o
Pranchandra

97 ||52/1 ||Private |Irrigated 0.104 |Deepak S/o Devendra

98 52/2 Private Irrigated 0.105(|Deepesh S/o
Devendra

99 53 Private Irrigated 0.186(|Shivnarayan S/o
Pranchand

100 54 Private Irrigated 0.119|[Shivnarayan S/o
Pranchand

101 55 Private Irrigated 0.15{|Shivnarayan S/o
Pranchand

102 56 Private Irrigated 0.122(|Krishnabai W/o
Ramcharan

103 71 Private Irrigated 0.025||Bharat Singh S/o
Laxman Singh

104 72 Private Irrigated 0.095|(Bharat Singh S/o
Laxman Singh

105 73 Private Irrigated 0.044|[Shivnarayan S/o
Pranchand

106 96 Private Irrigated 0.042||[Rachna W/o Bhagwan
Singh
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107

97

Private

Irrigated

0.131|[Puran Singh Yadav
S/o Halke Urf Halkai

108

98

Private

Irrigated

0.406|(Salim Khan S/o Asraf
Khan

109

99

Private

Irrigated

0.273||[Rachna W/o Bhagwan
Singh

Village: Chakbagrod

110

|83

||Government

||Unirrigated ||

0.306||Government

111

||84

||Government

||Unirrigated ||

O.824||Government

112

|86

||Private

|[Irrigated

0.02||Kailash S/o Motilal

113

87

Private

Irrigated

0.035||Suresh kumar S/o
Motiram

114

||88

||Private

||Irrigated

0.042||Kailash S/o Motilal

115

89

Private

Irrigated

0.053|[Manoj kumar S/o
Brajlal

116

90

Private

Irrigated

0.064|(Jaikishan S/o
Phoolchand, Pradeep
Kumar S/o
Phoolchand, Rakesh
Kumar S/o
Phoolchand, Vinod
Kumar S/o
Phoolchand, Anil
Kumar S/o
Phoolchand, Gopibai
Bewa Phoolchand

117

91

Private

Irrigated

0.072||Sevprasad S/o
Tularam urf
Trilokchand

118

92

Private

Irrigated

0.086||Laxman Prasad S/o
Tularam Urf
Trilokchand

119

||Private

||Irrigated

0.01||Pyarelal S/o Bhaiyalal

120

94

Private

Irrigated

0.129|[Ancharam S/o
Halkain

Total||

28.953||

[F. No. NHAI/BPL:SAG/LA41010/2020/3a/3D]
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